BEFORE
HON’BLE MR JUSTICE SR SEN
WP(C) No. 237 of 2013

24.11.2014

Heard Ms M Chanda, learned counsel who submits
that, Mr. SC Shyam, learned senior counsel for Union of India
could not appear before this Court today due to some personal
difficulties and prayed that the matter may be posted after
2(two) weeks.

None appears for petitioner.

List this matter after 2(two) weeks as prayed for.

JUDGE

V Lyndem



BEFORE
HON’BLE MR JUSTICE SR SEN
WP(C) No. 203 of 2012

24.11.2014

Heard Mr L Byrsat, learned counsel who submits
that, Mr. S Dutta, learned counsel for the petitioner is holding
the brief and could not come from Guwahati due to some
personal difficulties, prayed that the matter may be posted after
2(two) weeks.

Mrs T Yangi, learned counsel for the respondent is
not present.

Mr. H Abaraham learned State counsel is present.

List this matter after 2(two) weeks.

JUDGE

V Lyndem



